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(c) whether any foreign country has also 
shown interest in purchasing navigational 
system mmufactured by HAL; and 

(d) if  so,  the  details  thereof? 

THE MINISTER OF DEFENCE (SHRI 
SHARAD PAWAR); (a) and (b) It is not in 
public interest to disclose   the   details. 

(c) No, Sir. 

(d) Does  not   arise. 

Settlement of Pension Cases of. Army 

Personnel 

1799. SHRI B. K. HARIPRASAD: Will 
the Minister of DEFENEC be pleased to 
state; 

(a) whether it is a fact that a number of 
pension cases are lying pending with the Sena 
Seva Corps Abhilesh, ASC Records (AT) 

Baharpur, Gaya for final payments to those 
Army Personnel who have been discharged 
from the Army on medical grounds since 
December, 1991; 

(b) if so, whether Government propose to 
pay interest on the amount admissible to the 
above mentioned cases which is not paid to 
them well in time by the ASC Records   
(AT); 

(c) whether Government also propose to 
take action against the concerned authorities 
who have made unnecessary delay for 
making final payment In the above cases;   
and 

(d) by when the above mentioned cases are 
likely to be settled? 

THE MINISTER OF DEFENCE (SHRI 
SHARAD PAWAR); (a) to (d) Information is 
being collected and will be laid on the Table 
of the House. 
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Manufacture of MIG 21 Planes 

1802. MISS SAROJ KHAPARDE: Will 
the Minister of DEFENCE be pleased to 
state; 

(a) whether it is a fact that cooperation 
between India and Mikoyan Design 
Bureau (MDB) for manufacture of MIG 
21 has a great perspective ahead as repor 
ted in the Times of India of 7th January, 
1992 under the news item entitled "Major 
tie-up in the offing: India likely to manu 
facture in MIG-21   for export; and 

(b) if so, what are the details in the 
matter? 

THE MINISTER OF DEFENCE (SHRI 
SHARAD PAWAR); (a) and (b) It is not in 
public interest to disclose this information. 

 

 

Stoppage of infiltration of terrorists from. 

Shri Lanka 

1804. SHRI S. K. T. RAMACHAND-
RAN: Will the Minister of ' DEFENCE be 
pleased to state: 

(a) what steps Government have taken to 
strict vigil in ;the seas on the east of Tamil 
Nadu to seal the infiltration of terrorists from 
Sri Lanka into Tamil Nadu; 

(b) what is the strength of Naval forces 
deployed in this  area;  and 

(c) whether there is any proposal to 
strengthen the vigil force in this neval 
base?  

THE MINISTER OF DEFENCE (SHRI 
SHARAD PAWAR): (a) Indian Navy and 
Coast Guard vessels and aircraft maintain a 
continuous sea and air surveillance of the 
Tamil 'Nadu cjpast, including the Palk Bay, 
prevent infiltration of   terrorists. 

(b) and (c) The forces on petrol are 
reviewed periodically and augmented as 
required, from time to time, depending on the 
prevailing situation. 


